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Respondent No. 3 

Through

AMIT SHUKLA 
Advocate for the Uttar Pradesh 

Pollution Control Board 
Office at: D-54, Sector-48, Noida – 201303 

Email: amit.shukla@lexweb.in 
Mobile No. 9999333220, 9999933220 

Place: New Delhi 
Date: 03.07.2026 
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